Nume of the corporate debtor: CHINFRADEVELOPERS PV, 1I'D; Date of commencement of CIRP: 05.09.2024.;
List of stakeholders as on: 31.10.2024

Annexure

Fillng under chaune (en) of sub-regulation (2) of regulation 13 of the 11381 (Insolvency Resolution Process for Corporate Persons) Regulations, 2016
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S| Catepory of ereditor Summary of Summary of Amount Amount of| Amount |Anne| Remar ks,
Na. clatms received claims of claims notlof claimg | -5 | if any
admitted contingen | admitted under
No.  [Amount Noof] Number  off* CTaims verificati
claim | claims on on
% admitted
I Secured financial ereditors belonging to any - - - - - - -

el of ereditors
2 Unseeured financial creditors belonging, . - - - - - -

1o any clasn of creditors
31 Secured financinl ereditors (other than - - - - - - -

finaneial creditors belonging 1o any

clisy of ereditors)
A1 Unseenred finsmeinl ereditors (other than - - - - - - -

finuncial creditors belonging 10 any class of

creditors)
5 | Operational creditors (Workmen) - - - - - - - -
O | Operational creditors (Employees) i e - - - - - -
7 | Operational ereditors (Government [Dues) 4 5,50,58,011 1,10,83,244 - 4,45,75,367 5 INIL
8 | Operational creditors (other than Workmen 2 2 40,46,100 6 INTL

, . : 40,46,100

and Lmployees and Government Dues)
9 [ Other creditors, if any, (other than financial - 4 - . - - - -

creditors and operational ereditors)

Total 6 5,97,04,711 5 1,51,29,344 ,45,74,367
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